325 Matters under

SINGH):  Sir, I have
given the utmost

examined.

PROF, MADHU DANDAVATE

(Rajapur): And do the needful.

(Interruptions)

MR. DEPUTY-SPEAKER: Mr. Mani

Ram Bagri.
PROF. MADHU

complete his sentence.

MR. DEPUTY-SPEAKER:

only I called Mr. Bagri.
Mr. Mani Ram Bagri.

(ii) DEMAND FOR ISSUING p POSTAGE
STAMP IN HONQUR OF THE LATE CHAU-

DPHURY CHHOTU RAM

st mwArom amd (frare) ¢
Tt G i T AT G0
F oA 4 W 98 9g WiEW ¥
fegta sistr wsr & g g arfas
wife & arq & 4% qIT T FE
gfew FAT AT FL AR §AG
gRT mAd ¥ IA 1 W B
w7 faw fears adr 9 afes wiw
WAGT X IAR DA’ &7 qEE
A a1 Jad o U faw s
Yar & 7t afew waddm Far s
T, FqifE qrfesr O S« Jw H
WY g% FT dd @ g | AT &
fgral & 90 wradr A =l
Big W F FAAT AS A G
v q'ﬂ' T Xar ¥ I feww F AR
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always
importance
to safeguard the privileges of hon.
Members of Parliament-always. The
hon. Member has again brought the
mattéer to my notice. Earlier he had
written to me and immediately 1 had
taken action and I had given him a
reply, but he says that he is not satis-
fied with that reply. I will get it re-

DANDAVATE:
You interrupted Him, Sir, He did not

He had
completed and taken his seat, Then

rule 377 gaf

¥ 99 9 §eq ¥ gOE  ISMET
A FAY I A TEE HHU AR
™ I WATEEr W7 ERiE =l
BT TR FY wwig T SEEr wewwan
AR IgAEH  USeUfG A W w@a
NeeT T GuT o {347 |

a3l gree Wi g fa ey
Ay AL wiE UK A I
fede gma T Fr T awwr WK
F fFaiat & fear v FoA@
g |

(iii) NEED FOR EXPEDITING CONSTRUC-
TION OF SUB-POST OFFICE AT Jopa AN-
ANDPUR, CHAMPUA, SWAMPATNA AND
HEAD POST OFFICE AT KEONJHARGARH IN
ORISSA.

SHR] HARIHAR SOREN (Keonjh-
ar): I would like to raise the follow-
ing matter of urgent public importa-
nce under Rule 377. The Sub-Post
Offices of Joda, Anandpur, Champua,
Swampatna and Head Post Office of
Keonjhargarh in Orissa are function-
ing in rented quarters. Funds for con-
struction were allocated by the Cen-
tral Government for Joda, Champua,
Anandpur sub-post office buildings
and Keonjhar Head Post Office build-
ings in 1975. Land has been acquired
from the Government of Orissa and
the site has been selected for the con-
struction of those post office buildings.
The post office building of Champua
which is under construction has been
delayed considerably. It is most un-
fortunate that the <construction of
Joda and Anandpur sub-post office
building has not made any progress
though funds are already available
with the authorities.

The Government of India is spend-
ing huge amount of money towards
the rental of the housing these post
offices. This matter has been brought
to the notice of the Postmaster Gene-
ral, Orissa but nothing has been done
so far in expediting the construction
work.

*The original gpeech was deliveredin Oriya.



